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Jai Narayan Gupta

(Resolution Professional of Wis ARCUTTIPORE TEA CO LTD)

IBEI Reg No. IBBIAPA-001/1P-PO0ST1/2017-2018/10628

Reglstered Address

; Intelligent IP Managament Solutions Private Limited
ﬁ;;;m %% YMCA Building, 2nd Floor, 25 Jawaharlal Nehru Road, Kolkata-T00087
' Mis ARCUTTIPORE TEA O LTD
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INVITATION FOR EXPRESSION OF INTEREST FOR
ARCUTTIPORE TEA CO LTD OPERATING IN AGRO INDUSTRY AT KOLKATA & SILCHAR
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

THURSDAY, SILCHAR
AUGUST1,2024

RELEVANT P
Name of the corporate debtor along with PAN &
CIN

ARTICULARS

Arcuttipore Tea Co Ltd
PAN:AACCA3214B

CIN: L15491WB1900PLC000220

Address of the registered office of the Corporate
Debtor

MMS Chambers, 4a Council House Street, Kolkata -
700001, West Bengal, India

URL ofwebsite of the Corporate Debtor

NA

Details of place where majority of fixed assets
are located

Arcuttipore Tea Estates, Arcuttipore, Dist-cachar,
Silchar, Assam, Pin-788009, P.S. Silchar, P.O. Arkatipur

Installed capacity of main products/ services

10,16, 135 kgs of greenleaves during FY 2022-2023
Installed capacity: Approx. 2.40lacs kgs of made tea
perannum.

Quantity and value of main products/ services
soldinlast financial year

Rs.250.62lacs as of FY 2022-2023

Number ofemployees/ workmen

425workmen and 5 executives

Further details including last available financial
statements (with schedules) of two years, lists
of creditors are available at URL:

Available atgoogle drive link
https:/ldrive.google.com/drive/folders/{RU3pd
pl3BkjsHnan2RwxnZDQSuZittJe?usp=sharing
Listof creditors available at below link
https:/ldocs.google.com/spreadsheets/d/1tQyq
80RjhYdAwZpBU-PM8gcgd23D-A-
VrYEwHn9avos/edit?usp=sharing

Eligibility for resolution applicants under section
25(2)(h) ofthe Code s available at URL:

As perthe Expression of Interest givenin para5
Available at google drive link:
https:/ldrive.google.com/drive/folders/{RU3pd
pl3BkjsHnan2RwxnZDQSuZi1tJe?usp=sharing

. {Last date for receipt of expression of interest

16-Aug-2024

.|Date of issue of provisional list of prospective
resolution applicants

26-Aug-2024

.|Last date for submission of objections to
provisional list

31-Aug-2024

.[Date of issue of final list of prospective
resolution applicants

10-Sep-2024

.|Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

15-Sep-2024

15. | Last date for submission of resolution plans

16-Oct-2024

16. |Process emailid to submit Expression of Interest

cirp.atcl@gmail.com

Date : 01-Aug-2024
Place : Kolkata

Jai Narayan Gupta

(Resolution Professional of Mis ARCUTTIPORE TEA CO LTD)
IBBI Reg No. IBBI/IPA-001/IP-P00371/2017-2018/10628

Registered Address

Intelligent IP Management Solutions Private Limited
YMCA Building, 2nd Floor, 25 Jawaharlal Nehru Road, Kolkata-700087

Mis ARCUTTIPORE TEA CO LTD
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INVITATION FOR EXPRESSION OF INTEREST FOR
ARCUTTIPORE TEA CO LTD OPERATING IN AGRO INDUSTRY AT KOLKATA & SILCHAR
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. [Name of the corporate debtor along with PAN &

CIN

Arcuttipore Tea Co Ltd
PAN:AACCA3214B
CIN: L15491WB1900PLC000220

. |Address of the registered office of the Corporate

Debtor

MMS Chambers, 4a Council House Street, Kolkata -
700001, West Bengal, India

. |URL of website of the Corporate Debtor

NA

. |Details of place where majority of fixed assets

are located

Arcuttipore Tea Estates, Arcuttipore, Dist-cachar,
Silchar, Assam, Pin-788009, P.S. Silchar, P.O. Arkatipur

. |Installed capacity of main products/ services

10, 16, 135kgs of green leaves during FY 2022-2023
Installed capacity: Approx. 2.40 lacs kgs of made tea
perannum.

. |Quantity and value of main products/ services

soldin last financial year

Rs. 250.62 lacs as of FY 2022-2023

. _|Number of employees/ workmen

425workmen and 5 executives

oo~

. |Further details including last available financial

statements (with schedules) of two years, lists|
of creditors are available at URL:

Available at google drive link
https://drive.google.com/drive/folders/1RU3pd
pl3BkjsHnan2RwxnZDQSuZi1tJe?usp=sharing
List of creditors available at below link
https:/idocs.google.com/spreadsheets/d/1tQyq
80RjhYdAwZpBU-PM8gcgd23D-A-
VrYEwHn9avos/edit?usp=sharing

. |Eligibility for resolution applicants under section

25(2)(h) of the Code is available at URL:

As perthe Expression of Interest givenin para5
Available atgoogle drive link:
https://drive.google.com/drive/folders/{RU3pd
pl3BkjsHnan2RwxnZDQSuZi1tJe?usp=sharing

10.

Last date for receipt of expression of interest

16-Aug-2024

1.

Date of issue of provisional list of prospective
resolution applicants

26-Aug-2024

1

N

.|Last date for submission of objections to|

provisional list

31-Aug-2024

13.

Date of issue of final list of prospective
resolution applicants

10-Sep-2024

1

|

.|Date of issue of information memorandum,

evaluation matrix and request for resolution
plans to prospective resolution applicants

15-Sep-2024

15.

Last date for submission of resolution plans

16-Oct-2024

16.

Process email id to submit Expression of Interest

cirp.atcl@gmail.com

Date : 01-Aug-2024
Place : Kolkata

Jai Narayan Gupta

(Resolution Professional of M/s ARCUTTIPORE TEA CO LTD)
IBBI Reg No. IBBI/IPA-001/IP-P00371/2017-2018/10628

Registered Address

Intelligent IP Management Solutions Private Limited

YMCA Building, 2nd F!

loor, 25 Jawaharlal Nehru Road, Kolkata-700087
M/s ARCUTTIPORE TEA CO LTD




